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No. 67  Editorial Branch 

Constituent Assembly Debates (English  and Hindi Versions) 

 
Hon. Members are informed that reprinted sets of Constituent Assembly Debates are available in 

English and Hindi.  The English Version set is  in the form of five Books (Book Nos. 1 to 5) and Hindi 
Version set is in form of eight Books (Book Nos. 1 to 8).  

Only a complete set of these Debates can be purchased.  Debate(s) of particular day(s) is/are not 
available for sale.  The price of one set of  C.A. Debates is Rs. 4000/-.  However, a rebate of 25 per cent 
will be allowed to Hon. Members of Parliament on purchase of only one set each for his/her personal 
use.  

These sets are available for sale at the Sales Unit, Lok Sabha Secretariat, Parliament House 
Annexe, New Delhi.  

--------- 
 

No. 68  Editorial Branch 

Unparliamentary Expressions 
 

Hon. Members are informed that a publication titled ‘Unparliamentary Expressions’ (2009) is 
available on sale.  

  
It contains references to words and expressions declared unparliamentary in the Central 

Legislative Assembly, Constituent Assembly of India (Legislative), Provisional Parliament, First to 
Fourteenth Lok Sabha (1952 to Feb. 2009), Rajya Sabha, State Legislatures in India and some of the 
Commonwealth Parliaments including the British House of Commons.  

 
The compilation has been divided into two parts.  Part-I contains words and Expressions in 

English, while Part-II contains Words and Expressions in Hindi and Hindi/English Translations of words 
and expressions received in other languages. 

 
The compilation is priced at Rs. 1700/-.  However, a rebate of 25 per cent will be allowed to Hon. 

Members of Parliament on purchase of only one copy each for his/her personal use. The publication is 
available for sale at the Sales Unit, Lok Sabha Secretariat, Parliament House Annexe, New Delhi. 

--------- 
 

No. 69  LARRDIS(Social Affairs Wing) 
 

Providing Round-the-Clock Research and Information Support to Members of Parliament 
 

          A dedicated Unit namely, Parliamentary Research and Information Support to Members (PRISM) 
has been providing Round-the-Clock Research and Information support to the Members of Parliament. 
Designated Officers are attending to the queries of Hon’ble Members and providing them the desired 
research input(s) at the earliest possible time. Hon’ble Members are requested to call at Mobile 
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No. 9711623767 (Whatsapp) or mail at prism-lss@sansad.nic.in or lssprism@gmail.com to avail the 
facility. 
 
          Kind cooperation of Hon’ble Members is solicited.  

------- 
 

No. 70  Parliament Security Service 
 

Security Arrangements in Parliament Estate 
 

Members are requested to co-operate with the Security Staff on security duty in Parliament House 
Complex and show their Identity Cards on request. 
 

To strengthen the security arrangements in Parliament House Complex, Door-frame Metal 
Detectors have been installed at various gates. Visitors accompanying Members of Parliament and 
former Members of Parliament are requested to pass through the Door-frame Metal Detector and may 
undergo physical search. The baggage, etc., being carried by them may also be scanned/ searched by the 
Security Staff. 
 

Kind cooperation of Members is solicited. 
--------- 

 
No. 71  Parliament Security Service 

 
Entry Regulations into the Central Hall, Samvidhan Sadan 

 
Entry in Central Hall, Samvidhan Sadan is regulated according to Rules and Directions issued 

by the Hon'ble Speaker from time to time. No person without a valid pass is allowed to gain entry even 
when accompanied by the Hon'ble Members of Parliament. This is in the interest of security in 
Parliament Estate. 

 
Entry of Governors, Chief Ministers, Ministers of State Governments and Ex-MPs to the Central 

Hall, Samvidhan Sadan will remain open as in the past. 

Kind cooperation of Hon'ble Members is solicited. 

----------- 

 
No. 72  Parliament Security Service 

 
Restrictions on Admission into Lobby of the Lok Sabha during the Session 

 
The admission to Lobby is restricted to Hon'ble Members and the following categories of 

persons connected with official business or otherwise: - 




